
P R E V I  O U S I N S T I T U T I O N         D I S P O S A L C L O S I N G

 B A L A N C E D B S B TOTAL L.B. DB SB TOT A L B A L A N C E

MAIN CASES

CIVIL SIDE

CIVIL FIRST  APPEAL 10547 0 39 39 0 0 14 14 10572

CIVIL SECOND   APPEAL 3275 0 18 18 0 0 11 11 3282

EX. FIRST APPEAL 54 0 0 0 0 0 0 0 54

EX. SECOND APPEAL 14 0 2 2 0 0 1 1 15

CIVIL MISC. APPEAL 30297 12 118 130 0 9 182 191 30236

CIVIL REVISION 498 0 28 28 0 0 26 26 500

CIVIL REVIEW 643 2 12 14 0 0 11 11 646

CUSTA (CUSTOM APPEAL) 14 0 0 0 0 0 0 0 14

INCOME TAX REF. 3 0 0 0 0 0 0 0 3

OTHER TAX REF. 2 0 0 0 0 0 0 0 2

TAX CASES 0 0 0 0 0 0 0 0 0
EXCISE ACT REF. 0 0 0 0 0 0 0 0 0

I.  T.  APPEAL 411 0 0 0 0 2 0 2 409

W. T. A. 8 0 0 0 0 0 0 0 8

SALES TAX  REVISIONS 735 0 4 4 0 0 0 0 739

TESTAMENTARY CASES 1 0 0 0 0 0 0 0 1

COMPANY PETITION 16 0 0 0 0 0 0 0 16

COMPANY APPEAL 1 0 0 0 0 0 0 0 1

COMPANY APPLS. 20 0 0 0 0 0 0 0 20
CIVIL TRANSFER APPLICATION 433 0 29 29 0 0 8 8 454

COMPANY LIQUIDATION 10 0 0 0 0 0 0 0 10

ELECTION PETITION 1 0 0 0 0 0 0 0 1
SPECIAL APPEAL ( CIVIL) 10 0 0 0 0 1 0 1 9

SPECIAL APPEAL ( WRIT) 2108 97 0 97 0 67 0 67 2138

CIVIL CONTEMPT 4470 11 95 106 0 33 133 166 4410

CIVIL WRIT 67766 52 1181 1233 0 47 1318 1365 67634

OOS 1 0 0 0 0 0 0 0 1

CENTRAL EXCISE APPEAL 161 1 0 1 0 0 0 0 162

CROSS OBJECTION 1057 0 3 3 0 0 8 8 1052

CIVIL REFERENCE 1 0 0 0 0 0 0 0 1

C.M.AP. (WAKF TRIBUNAL) 16 0 0 0 0 0 0 0 16

          TOTAL  “A” 122573 175 1529 1704 0 159 1712 1871 122406

CRIMINAL SIDE

MURDER REFERENCE 7 1 0 1 0 0 0 0 8

CRIMINAL APPEAL 23928 18 132 150 0 4 99 103 23975

CRIMINAL REVISION 9419 0 102 102 0 0 126 126 9395

9931 3 547 550 0 0 373 373 10108

2413 0 1099 1099 0 0 1177 1177 2335

CR. CONT. PETITION 4 0 0 0 0 0 0 0 4

CRIMINAL REFERENCE 0 0 0 0 0 0 0 0 0

HABES CORPUS 105 27 0 27 0 30 0 30 102

CR. L TO A 222 1 28 29 0 0 4 4 247

CRLW 524 21 153 174 0 22 162 184 514

CRLO (CRIMINAL ORIGINAL) 1 0 0 0 0 0 0 0 1

TOTAL B 46554 71 2061 2132 0 56 1941 1997 46689

TOTAL A + B 169127 246 3590 3836 0 215 3653 3868 169095

IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JODHPUR
CATEGORY-WISE MONTHLY STATEMENT FOR THE MONTH OF 

DECEMBER-2023

CRL. MISC. PET.
U/S 482 CR. P.C.

CRL. MISC. BAIL
U/S 438 & 439 CR. P. C.



IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JODHPUR

           CATEGORY-WISE MONTHLY STATEMENT FOR THE MONTH OF 

DECEMBER—2023

KIND OF CASES
P R E V I  O U S I N S T I T U T I O N         D I S P O S A L C L O S I N G

 B A L A N C E D B S B TOTAL L.B. DB SB TOT A L B A L A N C E

726 37 68 105 0 39 65 104 727

2294 0 115 115 0 0 108 108 2301

11367 0 500 500 0 0 313 313 11554

76 0 51 51 0 0 54 54 73

0 0 0 0 0 0 0 0

0 0 0 0 0 0 0 0 0

331 0 49 49 0 0 28 28 352

           TOTAL -C 14794 37 783 820 0 39 568 607 15007

CRIMINAL TRANSFER PET. 56 0 2 2 0 0 6 6 52

0 0 0 0 0 0 0 0 0

           TOTAL -D 56 0 2 2 0 0 6 6 52

TOTAL  C+D 14850 37 785 822 0 39 574 613 15059

TOTAL A+B+C+D 183977 283 4375 4658 0 254 4227 4481 184154

17 0 0 0 0 0 0 0 17

7 0 0 0 0 0 0 0 7

0 0 0 0 0 0 0 0 0

2065 0 39 39 0 0 30 30 2074

773 0 10 10 0 0 9 9 774

4554 8 62 70 0 8 43 51 4573

299 0 28 28 0 0 20 20 307

4 0 0 0 0 0 0 0 4

0 1 0 1 0 1 0 1 0

425 0 29 29 0 0 8 8 446

17 0 1 1 0 0 1 1 17

1650 97 0 97 0 67 0 67 1680

40387 39 1151 1190 0 32 1226 1258 40319

TOTAL -E 50198 145 1320 1465 0 108 1337 1445 50218

1388 7 57 64 0 7 32 39 1413

CIVIL MISC. CASE 2494 35 81 116 0 34 101 135 2475

0 0 0 0 0 0 0 0 0

CIVIL LEAVE TO APPEAL 45 0 1 1 0 0 1 1 45

TOTAL -F 3927 42 139 181 0 41 134 175 3933

TOTAL  E+F 54125 187 1459 1646 0 149 1471 1620 54151

TOTAL- MISC.  (C+D+E+F) 68975 224 2244 2468 0 188 2045 2233 69210

TOTAL  A+B+C+D+E+F 238102 470 5834 6304 0 403 5698 6101 238305

MISC. CASES
CRIMINAL SIDE
(BAIL & STAY WITH APPEAL, REVISION, 
CRIMINAL INTER APPL.)

BAIL APPL. IN CRIMINAL 
APPEAL

BAIL APPL. & STAY IN CRIMINAL
REVISION

BAIL APPL. & STAY IN CRIMINAL
MISC. PETITION 

BAIL APPL. & STAY IN CRIMINAL
CRIMINAL TRANS PET. +CRLW

BAIL APPL. & STAY IN CRIMINAL
CRIMINAL CONT. PETITION 

BAIL APPL. & STAY IN CRIMINAL
LEAVE TO APPEAL

 CRIMINAL MISC. APPLICATION

STAY IN HABES CORPUS

CIVIL SIDE
CIVIL INTERLOCUTORY CASES

STAY IN INCOME TAX APPEAL 

STAY IN CENTRAL EXCISE APPEAL 

STAY IN SALES TAX REV.

STAY IN CIVIL FIRST APPEAL 

STAY IN CIVIL SECOND APPEAL 

STAY IN CIVIL MISC. APPEAL 

STAY IN CIVIL REVISION 

STAY IN CIVIL REVIEW

STAY IN SPL. APPEAL (CIVIL) 

STAY IN TRANS FER APPL.

STAY IN CMAP..

STAY IN SPL. APPEAL (WRIT)

STAY IN WRIT PET.

CIVIL MISC. APLN.

EXE. MISC. APLN.
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